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be constitutionally valid, and the State 
Government desired to withdraw it. The 
President with-held his assent from the 
Bill on 28-2-85 and this was intimated 
to   the   State Government. 

Sri     Lankan     Tamil     refugees     leaving 
camps    in    Bhubaneshwar 

214. SHRI SHIV PRATAP MISHRA: 
Will the Minister of HOME AFFAIRS be 
pleased to state!: 

(a) whether Sri Lanka Tamil refugees 
are abandoning their camps in Bhobanes- 
war for going to camps in Tamil Nadu; 
and 

(b) if so, the number of refugees who 
have- left Bhubaneswar camps so far and 
the number of refugees who are still there? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY): (a) and 
(b). Sri Lankan Tamil refugees were lodg- 
ed in camps in Malkangiri in District 
Koraput and not in Bhubaneswar, 1176 
refugees have left the camps in Orissa and 
433 refugees are still there in these 
camps. 

Appearance of VIPs in New Bulletins in 
Doordarshan 

215. SHRl SHIV PRATAP   MISHRA: 
Will th- Minister of INFORMATION 
AND BROADCASTING be pleased to 
state; 

(a) 1 he number of times the Prime 
Minister, the Dy. Prime Minister and the 
Minister of Information and Broadcasting 
had appeared in news Bulletins in Door- 
darshan during the last two months, and 

(b) the reasons of such frequent visuals 
of such VIP's? 

THE MINISTER OF INFORMATION 
AND BROADCASTING AND PARLIA- 
MENTARY AFFAIRS (SHRI P. UPEN- 
DRA): (a) The visuals of the Prime 
Minister the former Deputy Prime Minister 
and the Minister of Information and 
Broadcasting were shown on 67, 2 and   6 

occasions respectively in the various news 
bulletins telecast on Doordarshan  national 
network during the months of May and 
June, 1990. 

(b) The focus in the news coverage is 
on the importance of the event and not on 
the individuals. The inclusion of visuals 
is,, therefore, made strictly on the basis of 
the news value of the event. Considering 
the! number of news buletins daily telecast 
in the nationnal nework of Doordarshan, 
the number of occasions on which the 
visual coverage of the aforesaid political 
personalities was included cannot in any 
way  be termed to be too frequent. 

Restricted area  permit in NE region 

216. DR. NAGEN SAIKIA: Will the 
(Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether the. restricted area permit 
for foreigners in the North East region is 
proposed to be lifted; 

(b) if so, by when; and 

(c) if not, what are the reasons there- 
for? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY); (a)   No, Sir. 

(b)  Does not arise. 

(c) Various factors like proximity to 
the International Border, general Law and 
Order situation, sensitivity of the States and 
presence of insurgent elements etc., are the 
reasons for not lifting the restricted ?rea 
permit for foreigners in the North East 
region. 
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Indian  Mediation on  Sri  Lankan  Tamil. 

218. SHRI   KAPIL VERMA; Will   the 
Minister   of   EXTERNAL      AFFAIRS   be 
pleased   to   state;   

(a) whether Government are aware of 
the press report in Indian Express, dated 
the 21st June, 1990 stating that India will 
not mediate in the latest dispute between 
the  LTTE  and  Sri  Lankan  Government; 

(b) if so, how Government propose to 
deal with the issue of protectng Sri 
Lankan Tamils and prevent their mass- 
acre; and 

(c) what action has been taken by 
Government to apprehend the culprits 
involved in the massacre of EPRLF men 
in  Tamil  Nadu? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI I. K. GUJRAL); (a) 
Yes. Sir. 

(b) The Government conveyed to the 
Sri Lankan authorities its concern about 
the safety and security of Tamils living 
there. With the deinduction of IPKF 
from Sri Lankan however, the direct 
responsibility for the safety and security 
of Tamils rests with the Sri Lankan 
Government. 

(c) The State Government has arrested 
Sri Lankan Tamil militants belonging to 
LTTE suspected to be involved in the 
massacre of EPRLF men in Tamil Nadu. 
Further investingation is being carried out. 

Conference   of     group   of   IS     countries 

219. SHRI  KAPIL VERMA; 
SHRI   DAYANAND  SAHAY; 

Will the Minister of EXTERNAL AF- 
FAIRS  be   pleased  to state: 

(a) what was the outcome of his visit 
to Malaysia in connection with a Confe- 
rence of Group of 15 countries and which 

     would   be  the   venue   of  the   next   Confe- 
    rence; and 

(b) the steps being taken to implement 
    the decisions of the above Conference? 


